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Educated  Unemployment In Bihar

*1538. Thakur Jufal Kishore Sinha:
Will the Miniv er of Eduacadon be 
pleased to state:

(a)  the amount sanctioned so far for 
Bihar as loan or grant to solve the problem 
of educated unemployment in that State;

b̂) the amount drawn so far; and 

lizcd
(c) the manner in which it was  uti-
5d?

The ParliamenUry Secretary to 
the Minister of Education (Dr. NL iVL 
Da»): (a) Rs. 32,39.751-

(b) Rs. 24,02,125.

îc) For employment of teachers and 
social  educauon workers.

Tide Predicting Machine

*1546. Shri S. C. Samantas Will the 
Minister of Natural  Retourcet and 
Scientific  Research be  pleased to 
state:

(a) when and where the new 42 com­
ponent Doodson—Hege tide predicting 
machine was installed y

(b) how it compares with che  old 
machine;

(c) whether advance predictions and 
tide tables are prepared and printed; and

(d) if so, since when ;

The Deputy Minister of Education 
(Dr. K« L. Shrimali) : (a) In Septem­
ber, 1952 at Dehra Dun.

(b) The degree of accuracy of predic­
tion from the new machine is considerably 
better than the old machine.

(c) and (d).  For the year 1956 and 
onwards advance predictions of all Pri­
mary Ports are being made on thh machine. 
Tide Tables for 1956 are imder print.

Gold

*1548. Shri Hem  Raj: Will the 
Minister of Natural  Resources and 
Scientific Research be pleased to state:

(a) whether it is a fact that gold dust is 
foimd in the river beds of the Punjab and 
Uttar Pradesh; and

(b) if so, whether Government propose 
to investigate for  gold  deposits in the 
Western Himalayan Region?

The Deputy Minister of Education 
(Or. K. L. Shrtmali): (a) and (b). A 
statement giving the required informa ion 
is laid on the Table of the House. 
Appendix VIII, annexure No. 55].
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Inter-State  Sales-Taz

♦  /Shri Bhagwat Jha Aiadi 
I549. P̂andit D. N.‘ Tiwary;

Will the Minister  of Finance be 
pleased to state:

(a) when it is proposed to take a decision 
on Intei-Staie Sales-Tax on an all India 
basis; and

(b) whether any State Government has 
intimated it6 decision to suspend the 
collection of Inter-State Salet>-Tax pend­
ing the decision of the Central Govern­
ment?

The ParliamenUry Secretaî to the 
Minister of Finance (Shri B. K. Bha­
rat): (a) The recommendations of the 
Taxation Enquiry Commission on the 
subject are still under consideration.

(b) Yes. Most of the States have in­
timated their willingness to accept the in- 
terium recommendation of the Commission 
for suspending the collection ot Sales Tax 
on inter-Staic transaciicns ar.d replies 
are awaited from others.
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Diamond*

r Shri D. C. Sharma I 
Shri S* C. Samanta:

Will the Minister of Natural Resources 
and Scientific Research be pleased to 
state the total production of diamonds in 
India during 1954?




